Title: Discussion on the Demand for Grants No. 79 to 86 under the control of Ministry of Rural Development. (Cut Motions were moved
and negatived and Demands were voted in full).

17.24 hrs.
GENERAL BUDGET- 2005-2006 - DEMANDS FOR GRANTS
Ministry of Rural Development

MR. SPEAKER: The House will now take up ftem No. 16 - Discussion and voting on Demand Nos. 79 to 81 relating to the Ministry of
Rural Development.

Hon. Members present in the House whose cut motions to the Demands for Grants have been circulated may, if they desire to move
their cut motions, send slips to the Table within 15 minutes indicating the serial numbers of the cut motions they would like to move.
Only those cut motions will be treated as moved.

...(Inferruptions)
3eaE Heigy: g a1 W &7 What is his name? Please do not compel me to take any unpleasant action.
...(Interruptions)
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17.25 hrs.
(At this stage, Prof. Vijay Kumar Malhotra and some other hon. Members left the House).
a€]. (Interruptions)

MR. SPEAKER: Do not think that | am indulging in empty threats. | am not giving empty threats. | think the Members
should learn the lesson. The country warns us.

...(Interruptions)

MR. SPEAKER: Two days back in Indore, a freedom fighter has told me that tears come to his eyes when he sees
this type of behaviour on the television. Do we not feel ashamed? Senior Members are behaving like this. You are
not even interested in discussing the financial, budgetary provisions in this country.

...(Interruptions)

MR. SPEAKER: Shri Ramdas Athawale, you are crossing the limit. You have crossed the limit. Do you feel that | am
indulging in tamasha? So long as | am here | will see that you behave properly.

...(Interruptions)

MR. SPEAKER: A list showing the serial numbers of cut motions treated as moved will be put up on the Notice
Board shortly thereafter. In case any Member finds any discrepancy in the list, he may kindly bring it to the notice of
the officer at the Table immediately.

Motion moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in
the third column of the Order Paper be granted to the President out of the Consolidated Fund of India, to
complete the sums necessary to defray the charges that will come in course of payment during the year

ending the 315! day of March, 2006, in respect of the heads of demands entered in the first column
thereof, against Demand Nos. 79 to 81. "

...(Interruptions)
MR. SPEAKER: SHRI ANNASAHEB M.K. PATIL to speak.
...(Interruptions)

SHRI ANNASAHEB M.K. PATIL (ERANDOL): Sir, | want to speak. ...(Interruptions)



MR. SPEAKER: Is it your seat? Now, go to your seat. You go to your seat and speak.
...(Interruptions)
17.28 hrs.
(At this stage, Shri Annasaheb M.K. Patil left the House.)

SHRI NIKHILANANDA SAR (BURDWAN):Mr. Speaker Sir, while taking part in the discussion on the Demands for
Grants under the Ministry of Rural Development, | have no hesitation in expressing dissatisfaction over the meagre
amount provided for rural development. ...(Interruptions)

MR. SPEAKER: Silence please. There should be order in the House.
...(Interruptions)

SHRI NIKHILANANDA SAR : We should first realise as to what are the basic functions of this Ministry. The main
functions can be expressed in a nutshell. The main functions of this Ministry are to reduce poverty in rural areas
and to improve the quality of life there. To fulfil these two-fold objectives, the Ministry mainly consists of three
Departments besides autonomous bodies for development of voluntary action such as CAPART, NIRD and
NRRDA.

The net budget provision is only Rs. 18, 353.87 crore.

During the Tenth Plan, the outlay agreed to is more than Rs. 56,000 crore against the proposed outlay of Rs.
1,29,464.27 crore which indicates that the allocation is less than half of what was proposed to the Planning
Commission. For the remaining two years of the Tenth Plan, only an amount of Rs. 15,283.48 crore is there. That is
the cause of my dis-satisfaction.

Following the hon. President's call in his Address to both Houses of Parliament about Bharat Nirman, our hon.
Minister of Finance placed the Budget in this House. In his Budget speech, he spoke of many big plans which will
continue up to 2009. The first is to connect all habitations with all-weather roads. That is the first commitment.
Secondly, he wants to construct sixty lakh additional houses for poor people. Thirdly, he said to re-excavate one
lakh water bodies for irrigation of huge areas of land. May | ask one thing? Is it possible to achieve this target with
so meagre allotment? | demand for more allocation to fulfil the commitment of the Government.

We know that India lives in villages. Two out of every three Indians live in rural areas. It is well-known that about 75
per cent of the rural people are attached with land in one way or the other — they are either farmers or
sharecroppers or agricultural labourers. In most of the States no land reform has taken place. Huge areas of land
has been concentrated in a fewer hands. Poor farmers do not get remunerative price of their produce. The
unemployment is increasing every day. The villages have become private moneylenders' paradise. This is the
position of rural India, of the rural poor. So, the rural poor are forced to migrate to cities or to commit suicide. That is
prevalent now throughout India. We have to think about rural development in this backdrop. Only drinking water or
sanitation programmes or rural road connectivity cannot change the lot of the poor, rural people. If this could solve
the problem, then the farmers would not have committed suicide. That is the position not only in backward States
but even in advanced States like Kerala, Karnataka and even in Punjab.

17.34 hrs. (Shri Devendra Prasad Yadav in the Chair)

Road connectivity is no doubt a good programme. But only metal roads cannot serve the purpose. First you have to
arrange food security of the poor people. That should be given proper improvement. Will the village people enjoy
metal roads with empty stomachs? That is the real question. Rural development means development of the people
in economic sectors and that should be given priority.

If the purchasing power of the poor people, poor villagers is not increased, what will happen to the industrial goods
produced? Who will purchase the industrial goods?

Only exports cannot help India. The whole country's development will be hindered. In that respect, we should take
lesson from some States and especially from West Bengal where millions of acres of land has been distributed
among the poor, cheap credit is provided and minor irrigation programme is encouraged. Due to that reason, West
Bengal became a surplus State in food production from a deficit State. That is the real development. In 1977, when
the Left came into power, the percentage of people living below the poverty line was 68 per cent, but at present, it
is only 25 per cent. Due to these development programmes, the change has taken place a lot in West Bengal.



Many people think why Left Front rule in West Bengal has continued decade after decade. The real reason is that
the Government's programme with the help of rural people's representative body, the panchayats - vibrant
panchayats and living panchayats - actually made it possible. In West Bengal, 4.5 crore rural people now purchase
annually industrial goods worth Rs. 17,000 crore. That should not be minimised. The whole country should take a
lesson from it. The Members from the Opposition Benches will not accept it, but | will urge upon the main Ruling
Party at the Centre, which is controlling more than a dozen States in India, that they should take the lesson and
start in that way so that they will be able to root out, in future, the Governments in the States which have been
dominated by the Opposition Parties. So, in that way, rural development should be taken up in this pretext.

Now, what is going on in those States? What happened in Rajasthan a few months back? People wanted canal
water to save their standing crops and police fired on them. That incident took place. In Madhya Pradesh, within a
year, firing over the farmers took place 22 times. Even the poorest of the poor, the tribal people, which number
merely 80 million in India, are being deprived in many ways. In Madhya Pradesh, Tendu leaves would have been
collected by the tribal people, but that right has been taken away and now contractors have been appointed by the
BJP Government in Madhya Pradesh. The tribal people have no right to collect minor forest products. That is the
position. The tribal people who have lived generation after generation either inside the forest or outside have now
been threatened to be evicted from the forest land in this way.

In some other cases, | want to request the hon. Minister to think regarding safe drinking water. It is essential for
survival. Everyone should admit it. But | am sorry to say that the Rural Development Ministry has no correct picture
of how many habitations have no water source.

There is no correct figure for it, and after going through these figures alone it is being stated that safe drinking
water is to be supplied in every village. The picture is unknown to the department itself with regard to the number of
habitations that are there without any source of drinking water. There is no correct picture about it.

Secondly, the ground-water table is going down. If we cannot re-excavate water bodies; if we cannot start
recharging more ground-water; cannot do more rain-water harvesting, etc. in a big way and in coordination with
other departments of the Government, then we will be in big trouble in the near future. The Government should take
steps in this area at the preliminary stage itself. Nearly half of the dams, barrages that were constructed 30 years or
40 years back have been silted up. No new investment is required, and no new dams are required in it. The de-
siltation process for the old dams and barrages, which have been silted up, should be started in a big way so that
we can preserve huge amount of water. It will provide us with more irrigation possibilities. At the same time, it will
also serve as flood protection during floods.

MR. CHAIRMAN : Please conclude your speech.

SHRI NIKHILANANDA SAR : In a way, India depends on the flow of monsoon. There is one scheme in the
department called the Desert Development Programme (DDP) in which deserts are being converted into greens,
and utmost attempt is being made in it. The experts opine that if the deserts are to be made green, then deserts will
become green. They state that there is no doubt about it, but the entire country will turn into a desert. So, the
opinion of the experts should be regarded in this case, and the department should think over this issue.

MR. CHAIRMAN: Please conclude your speech.

SHRI NIKHILANANDA SAR : Yes, Sir. The rainfall has already started becoming irregular, and the monsoon is not
flowing in a regular manner. Irregular flow of monsoon -- either drought or flood -- is occurring every year in some or
the other parts of our country. Hence, taking up this scheme will be a suicidal policy, that is, if DDP is followed in
this manner. The scheme should be changed, and the name of the scheme should be Desert Restriction
Programme (DRP), so that the deserts are not extended any further. We should be concerned about this issue. |
feel that the DDP is a suicidal policy.

In this department 10 per cent allocation is made for the North-Eastern States, and 10 per cent is kept aside for the
Watershed Development Programme. Is it a farce? The highest rainfall of the country takes place in the North-East.
There is no doubt about it, but still 10 per cent allocation is made there for it. This type of rigid policy should be
changed. The respective State Governments, according to the specific needs in those areas, should be given
charge for their development. | suggest that more afforestation should be started in the North-Eastern States. | feel
that it will help improve the complete climate of our country.

Thirdly, | want to know about the Employment Guarantee Bill. It provides 100-days' work for one jobless person
from a poor family. What happened to that Bill? | am given to understand that it is with one of the Standing
Committees. When will it come in the House? | think, the hon. Minister should take the initiative in this case.



Otherwise, it will come in the House after four years' time when the elections become due. That type of a thing
should not happen in UPA Government's tenure. It has been stated that at the rate of 15 lakh houses per year, 60
lakh additional housing units would be constructed, which is next to impossible.

Regarding Panchayati Raj, we cannot expect much fromiit. It is a recently born baby and it has not even completed
one year. This Department consists of only 25 people including the Minister and the Secretary and, therefore, we
cannot expect much from it. The real task of this Department is to train people and to make sure of the involvement
of people in village development. Training programmes are very nominal -- only ten per cent of the people have
been trained so far. Therefore, | not only want this Department but also the entire Government to come forward and
make concerted efforts to fulfil the objectives.

With these words, | thank you, Mr. Chairman.

CUT MOTIONS

SHRI BIKRAM KESHARI DEO (KALAHANI) : Sir, | beg to move :-

THAT THE DEMAND UNDER THE HEAD DEPARTMENT OF RURAL DEVELOPMENT (PAGE 79) BE
REDUCED TO RE.1

Failure to build major bridge on river Hati in Kalanpur block of Kalahandi district from KBK Funds already
sanctioned. (13)

Failure to launch afforestation programmes under the National food for Work Programme in the State of
Orissa. (14)

Failure to re-forest the villages under various programmes to ease fire wood problem in the rural areas.
(15)

Failure to effectively implement the various programmes for the development in Orissa. (16)

Failure to implement the Pradhan Manri Gram Sadak Yojana in the country particularly in the State of
Orissa. (17)

Failure to create awareness about the water-shed programmes and to achieve the targets. (18)

Failure to strengthen the autonomy in the District Rural evelopment Authority. (19)

Anita
CUT MOTION ( 20 =40 ) TO BE PASTED.
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SHRI L. RAJAGOPAL (VIJAYAWADA): Sir, | take this opportunity to present my views on rural development and the
need to fulfil the requirements of the people in the rural areas.

A reasonable person always adapts himself to living in this world, whereas an unreasonable person wants the world
to be adapted to his kind of living. That is why, we always see that it is an unreasonable person's views that matter,
and a lot of development is based on his policies and views. In the same way, | want to be very unreasonable in
putting forward my demands for rural development. At the same time, | also want our hon. Minister, Dr. Raghuvansh
Prasad Singh, to be unreasonable in demanding more Grants for the rural areas. The reason why we need more
Demands for Grants and more funds for rural development is that we have seen majority of the population the world
over lives in urban areas -- 80 per cent of the population live in urban areas -- but in India, it is the other way where
more than 65 per cent of the population live in rural areas. A lot of people have this misconception that development
means urbanisation; development means migration of people from rural areas to urban areas. Yes, we need to
follow the developed nations in trying to build and create the best of infrastructural facilities, but at the same time,
we need to understand what went wrong in the developed nations. One thing is certain that if we can provide the
best of facilities in the rural areas, we can stop the migration. We have to ensure that people living in the rural areas
have better employment opportunities, better living conditions and better earnings. That is the reason why | want
our Minister and our Government to focus more on rural development.

If you look at the previous Government's budget allocations that were made during the last year of their rule, you
will find that Rs. 10,000 crore was sanctioned for rural development, whereas this UPA Government, which is pro-
poor and pro-downtrodden, has allotted more than Rs. 24,500 crore for rural development -- a remarkable increase
of more than 150 per cent when compared to the allocation made by the previous Government. However, we have
to remember that if we look at the real needs and requirements of the rural areas, this is not enough. That is why,
the saying goes, "jaisi drishti, vaisi srishti", which means, "as is our vision, so is our creation". We need to look at
how we can improve the living conditions of the people in the rural areas.

First and foremost, drinking water is the most essential thing in the rural areas. In our Budget, we have allotted Rs.
4,700 crore for drinking water and sanitation, out of which, Rs. 3,600 crore is for drinking water alone.

| have seen many villages in Andhra Pradesh. | have traveled across 11 Districts on foot along with the present
Chief Minister, covering more than 1,500 kilometres. That was before the elections. After elections, | did a Pada
Yatra of more than a thousand kilometres in my Constituency. | have traveled the entire length and breadth of my
Constituency covering all the villages. If you look at the condition there, especially of drinking water, you will be
surprised. My District is located next to the perennial river Krishna. Even there, a pot of water is selling for Rs.5.
Womenfolk have to travel miles to get potable water.

My estimate says that in my Parliamentary Constituency Vijayawada, we need at least Rs.200 crore to fulfil the



needs of each and every household. If you adopt the same yardstick for the entire country, | think we need one lakh
crore rupees in five years. That means, we need Rs.20,000 crore this year and the Budget allotted is only Rs.3,600
crore for drinking water even though it is a substantial increase when compared to the earlier Government. Yes, we
have increased it by more than 150 per cent. Still, it might take 20 to 30 years before we can really solve the
problem of availability of safe drinking water for the entire village population of this country.

Coming to sanitation, allocation is Rs.630 crore. However, with so many households, more than a crore
households, need independent sanitation. So, we need to allot more budget for sanitation.

The next most important thing is housing. In the Budget, we increased the allocation. We wanted to construct 15
lakh houses. We have allotted a Budget of Rs.2,450 crore for housing. Andhra Pradesh alone has allotted 40 lakh
houses in five years. That means, Andhra Pradesh Government is building eight lakh houses per year. The
Government of India has plans to build 60 lakh houses in four years on all-India basis. | think there is a need to
increase number of houses to be built.

At the same time, if you look at roads, we have PMGSY. Not a single rupee has been released in the last year for
PMGSY. | am not sure why. This year we have allocated more than Rs.3,810 crore for PMGSY in order to improve
the lot of the rural roads. That means, each Parliamentary Constituency might get around Rs.6 crore to Rs.7 crore.
But, it is not only link roads that need to be established, we also need to look at how we can improve the internal
roads and internal lanes. My estimate says that each Parliamentary Constituency requires not less than Rs.50 crore
per year, if we have to really improve the standard of living of people in the rural areas. It is a huge requirement. So,
we need to look at how to meet all these demands. We need to look at ways of finding resources either through LIC
or GIC or multilateral agencies. We should get loans and try to allocate them for rural development.

Earlier, more than 200 Members of Parliament made a request to the Minister about housing. In the States, it is the
MLAs who look at who the beneficiaries are and identify the beneficiaries and recommend them to the Government.
When it comes to IAY, where we are talking about 15 lakh houses, it is the District Collector who takes the
responsibility and tries to identify the beneficiary and allocates the houses. But we need to remember here that
Members of Parliament are - day in and day out, night and day, it does not matter to them whether it is sunshine or
night — always among the people. They are always mixing with the people trying to understand their problems.
Today, Members of Parliament understand the basic needs of the people better and are able to identify who the
really needy people are. We have already made a request to the hon. Minister that IAY houses should be given to
the Members of Parliament to identify and recommend the beneficiaries within the norms. We are not asking for any
violation of the norms. But, within the norms, Members of Parliament should be given the responsibility of identifying
the beneficiaries and recommending their names to the Government.

At the same time, self-employment is the most important thing. There are thousands and lakhs of unemployed and
educated youth seeking employment. Allocation made for self-employment schemes is only Rs.862 crores. There is
a need to increase this allocation because Rs.862 crores means Rs.1.5 crore for each parliamentary constituency.
If we give Rs.50,000 to each family, only 300 youth would be benefiting in each parliamentary constituency, which
means not even a single person from each village would be benefiting from this scheme. So, there is a need to
increase the allocation at least by ten-fold, that is, Rs.8,000 crore is required for self-employed scheme for rural
youth.

Then comes restoration of water bodies. We have more than a million water bodies which need to be restored.
Restoration of water bodies not only provides employment but also provides water to lakhs of acres thereby
bringing in millions of hectares of land under cultivation. We need to ensure as to how we can fund those
restoration of water bodies. The budget does not provide enough. We need to look at ways and means to find
resources.

We are also talking of Bharat Nirman - rural connectivity. More than 66,000 habitation to be connected by roads;
more than 1,25,000 villages to be electrified; and more than two and a half crore families to be provided with
electricity connection. We also spoke about more than one crore hectares of land to be brought under cultivation
thereby providing employment to more than one crore rural population. We spoke about Bharat Nirman, which
requires huge amounts and outlays. | sincerely believe and feel that the allocations that have been made are not
enough. Even though we have increased by more than 150 per cent when compared to the previous Government,
still there is a need to increase multi-fold; we need to exponentially increase the allocation for rural development.

Another important thing is, Shrimati Indira Gandhi, in the late Seventies or early Seventies, had distributed vast
lands for rural poor, downtrodden, and landless poor. Those lands are lying barren for lack of resources or funds. In
some areas, they had to sell off those lands to have a way of living. We need to work out a way because the



allocation made here is only Rs.1,100 crore for land resources. We need to increase and see as to how we can
allocate more.

The Government of Andhra Pradesh have allocated more than Rs.500 crore in order to bring back those lands
under cultivation. We need to work out an all-India policy as to how we can bring back those lands into cultivation
and the poor and downtrodden can really cultivate, produce and have a way of living because we have been talking
about Indiramma Palama - trying to bring back what Indiraji had done in her golden era and days, trying to bring in
social justice. If we are talking of rural development, we need to bring about social uniformity and growth across the
border and among all the sections. That is the reason we need to see how we can allocate more funds for bring
about uniform development.

One more important thing is, thousands of hectares of forest land are barren. Why can't we allocate those lands to
the Scheduled Castes and the Scheduled Tribes so that they can do plantation, bring about ecological balance and
improve the environmental condition in this country? There are a lot of things that we need to do for bringing about
rural development. | hope the hon. Minister, who has been fighting for the causes of downtrodden and development
of the backward region would try to fight for more resources and will also be most unreasonable in fighting and
asking for more funds from the Government.

With these words, | appreciate the Government for the initiatives and also request the Government to do more for
the rural population.
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(Shri Varkala Radhakrishnan_in the Chair)
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MR. CHAIRMAN: Shrimati Satheedevi will speak now.
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MR. CHAIRMAN: Nothing will go on record after this. You have taken more time. Please take your seat.

(Interruptions)* &€,

* Not Recorded.

SHRIMATI P. SATHEEDEVI (BADAGARA): Mr. Chairman, Sir, | thank you for giving me this opportunity to speak on
the Demands for Grants of the Ministry of Rural Development.

Sir, it is an undisputed fact that two-thirds of India lives in villages. Right from the year of Independence we were
talking about uplifting the rural population and the Government is gradually increasing the annual allocation on
economic and social development. But the actual benefit has not yet fully reached the rural people.

Over the last 15 years the condition of the rural masses has deteriorated considerably. The survival of the
agricultural labour depends primarily on employment. The Economic Survey for 2004-05 has noted how rural
employment has declined from 60 percentage to 57 in just one year. We have been noting all along how the days of
work of agricultural labour have come down from 122 in the 1980s to about 72 per year now. This has led to total
stagnation of life in rural India. Increase in farm debts and crop failure is the general phenomenon.

Between 1991 and 2001 some 3.30 crore peasants lost their lands and have entered the ranks of landless and
migrant labour. Rural unemployment has resulted in increased migration of male and female. There are no official
statistics available for this kind of migration in the rural India. The Economic Survey does not even mention it as a
social phenomenon to be noted. This problem has to be recognised by the Government. On the one hand, the non-
availability of work in rural areas is forcing more and more families to move out in search of some employment. But
the availability of jobs in urban sector is also on the downswing. Marginalised sections, especially the Scheduled
Castes and the Scheduled Tribes are the most affected and the gender impact of these processes on these
communities also should be analysed. It is the womenfolk who are the worst affected by these issues.

19.09 hrs. (Mr. Deputy-Speaker in the Chair)

Sir, the UPA Government has announced so many proposals of certain schemes to uplift the rural population. The
UPA Government's proposal regarding the Rural Employment Guarantee Scheme is well appreciated by the rural
population as a whole. The Rural Employment Guarantee Scheme should be designed in such a way to guarantee
women's access to work. All the employment generation projects should be provided with a minimum of 40 per cent
women beneficiaries. The scheme is now intended to operate in 150 districts. In Kerala, only one district is included
in the scheme.



Considering the rural unemployment issue of Kerala, it should be extended to all the districts. Unlike in other States,
the educated unemployment rate is more in Kerala. So, a special scheme should be introduced for the educated
unemployed people for the States like Kerala.

The recommendation of the Twelfth Finance Commission towards the State of Kerala is not at all satisfactory to
solve the problems of rural public.

Mere declaration of schemes is not sufficient. There should be calculated method for implementation of those
schemes. The main aim of all the schemes should be the improvement of the status of the rural people below the
poverty line. The power to implement and the money to utilise should be provided to the local bodies. Then only
there will be effective implementation of these schemes. Only through Government intervention within a pro-poor
policy formulation in land reforms this can be done.

Tenancy rights should be protected. Making agriculture viable through proper pricing structure, and credit support
are also needed.

With regard to providing minimum number of workdays, it should be at least 180 days for both men and women, by
enforcing minimum wages. Adequate food-for-work programme and BPL cards to all agricultural labour families are
necessary.

The Government should ensure a properly functioning PDS and the provision of rationed goods at BPL prices to all
agricultural families.

Another issue is with regard to the poor agrarian production. Basic infrastructure should be provided for agrarian
production. The rural poor with holdings below one hectare of land and the agricultural labourers should be given
free electricity. The amounts for schemes like Indira Awas Yojana should be increased. At least a sum of Rs.50,000
should be given per household.

In the case of drinking water, there is only 50 per cent coverage in Kerala. In the Swajaldhara Scheme ten per cent
beneficiary contribution is insisted. My humble suggestion is that in the case of SC/ST and people of coastal areas,
there may be some exemption from the payment of beneficiary contribution. There should be a provision and
availability of safe drinking water in the villages.

Kerala is excluded in the National Health Mission Programme. Though in the previous years, Kerala was
considered to be a State where there was an improved situation in the field of health, now the situation has totally
changed. The diseases that were considered as wiped out from the society are now spreading in almost all parts of
Kerala. So, the amount in regard to health facilities should be increased. There should be some schemes for the
old-aged people also.

The rural sanitation is yet another issue. Kerala is a State where the entire western side is covered with sea. Now,
for rural sanitation, a very meagre amount is provided. A sum of Rs.500 for the construction of latrine is not
sufficient for constructing latrines in the waterlogged and seashore areas of Kerala. So, the amount should be
increased.

For the PMGSY Scheme, a sum of Rs.20 crore is provided. That is not at all sufficient, considering the increased
demand. So, it should be increased to at least Rs.75 crore. The villages can develop only when we succeed in
providing them water, roads and electricity. More funds should be earmarked for this purpose.

MR. DEPUTY-SPEAKER: Please conclude now.
SHRIMATI P. SATHEEDEWI : Sir, | will conclude in a minute.

Now, my State, Kerala, has come forward with the functioning of schemes like, 'Kudambasree Scheme'. Higher
assistance is needed for these schemes. Now, the Government has already given proper guidelines and directions
for promoting the involvement of the local MPs in the implementation of these programmes. Sir, the rural
development solely rests on the efficient Panchayati Raj System. The development of the country has no meaning if
our villages remain backward.

MR. DEPUTY-SPEAKER: Please conclude now.

SHRIMATI| P. SATHEEDEM : Sir, for Sarva Shiksha Abhiyan, the amount should be given through local bodies as
in the States like Kerala, where schools are run by these local bodies.

MR. DEPUTY-SPEAKER: Please take your seat now.



SHRIMATI P. SATHEEDEVI Sir, | am concluding. So, while supporting the Demands for Grants, | urge upon the
Ministry to take initiative in transferring money and power to the local bodies and strengthen the Panchayati Raj
System.

MR. DEPUTY-SPEAKER: Nothing should go on record now.
(Interruptions)*&€,

MR. DEPUTY-SPEAKER: Hon. Members, | want to make a request to all the hon. Members of this House. | have a
very long list of speakers. Those hon. Members who wish to lay their speeches on the Table can do so. It will be
treated as part of the proceedings. Now, | would request Shri M. Appadurai to speak.

* Not Recorded.

*SHRI M. APPADURAI (TENKASI): Mr Deputy Speaker Sir, let me thank you for giving me an opportunity on the
Demands for Grants for the Ministry of Rural Development for the year 2005-06. Sir, at the outset | would like to
congratulate the UPA Government for seeking to legislate Rural Employment Guarantee Bill with a financial
allocation of about Rs 25,000 crore. It is a historical move and | heartily welcome it. In order to successfully
implement this scheme there must be monitoring mechanism to oversee the implementation of these schemes and
Members of Parliament must be included in such monitoring committees. As a pilot project, 150 districts all over the
country have been identified to implement this scheme. | would like to request hon. Minister to reconsider and raise
the number of districts identified already. Ours is a country with good number of people living still below the poverty
line. The benefits of such pioneering schemes must reach all the poor. So more districts must be covered while you
implement this scheme especially in all villages in several districts that are in the drought prone areas. Rural
development would be possible only when basic needs are met and basic infrastructure is raised. It is needless to
list out the basic needs of the rural poor. Protected drinking water, primary health service, road communication
facilities, rural electrification, telecommunication linkages, remunerative prices for the agricultural produce must be
ensured to the rural masses. Only then we can usher in prosperity in the lives of rural poor.

| would like to point out to the lacunae in coordinating the centrally evolved and sponsored schemes. More
particularly | would like to point out to the schemes evolved by the UPA Government to provide protected drinking
water to several remove villages and hamlets. But the present government in Tamil Nadu led by AIADMK supremo
Jayalalitha is ignoring the implementation of these need-based schemes. State Government there in Tamil Nadu is
delaying the

* Translation of the speech originally delivered in Tamil.

implementation of these centrally sponsored and funded schemes. Our hon. Finance Minister has apportioned
adequate funds but still the allocated funds are lying unutilised. Tamil Nadu Government is not serious about really
helping the rural poor. Apart from ensuring the availability of protected drinking water, the Union Government is
keen about taking up land development measures. This would help augment water resources potential. Scientific
water management is the need of the hour and a viable mechanism must be in place.

In my Thenkasi Lok Sabha constituency, there is a river called Sitraaru which is more than a brook, stream and a
rivulet. During monsoon season enormous amount of water flows through it and wastefully flow into the seas. Even
after so many years no viable scheme or project is in sight to harness this water flow. There is no storage facility. If
that river is scientifically handled with the construction of small dam like structures as is done in watershed
management programmes, it would increase ground water potential. The irony is that such huge amount of water
flow through that river that run through a perpetual drought prone area. But still that river runs waste untapped.
Such natural resources must be handled with care. If that water resource is rightly managed it could give rise to
prosperity in the lives of rural masses who live wide and far. | urge upon the Government to give priority to those
schemes that will ensure maximum utilisation of such natural resources.

Today we are implementing schemes that will benefit the rural poor especially the deprived classes like the SC/ST
people. Welfare measures like housing are being taken up to benefit people tormented by poverty. Sanitation
facilities are provided in the form of latrines. But | am afraid the implementation of such schemes are not properly



monitored. Hence | urge upon the Government to evolve suitable monitoring mechanisms ensuring the participation
and active role of Members of Parliament, the elected representatives of the people. Such monitoring Committees
with people's representatives will help plug the loopholes and justify further release of funds to such Central
schemes that are left with the State Governments for implementation as constitutional scheme of things.

Land Reforms Bill is another need of the hour to ensure betterment in the lives of the rural poor. Tillers of the soil
must get rights to own the lands they cultivate. Mahatma Gandhiji said, "land to the tillers and land to the farmers".
Those who hold the ploughshare and cultivate the fields must get the land rights. A uniform land reforms Bill is still
not in sight. Hence | urge upon this Government to take up land reforms and provide opportunities to the poor
agricultural workers to meet with prosperity.

With this | conclude my speech.
MR. DEPUTY-SPEAKER: Shri Bachi Singh Rawat 'Bachda’ - not present.
Shri Bapu Hari Chaure. Take only four or five minutes. 3ire @<t #3it Sft 7 S@@ a1 21

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI BIJOY HANDIQUE): Up to 8 o'clock the discussion will continue and after that
the hon. Minister will give the reply.
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MR. DEPUTY-SPEAKER: Shri Rajiv Ranjan Singh 'Lalan’ — not present.



Next Shri Mitrasen Yadav. You have four to five minutes to speak.
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*SHRI M. SHIVANNA (CHAMARAJANAGAR): Mr Deputy Speaker Sir, | thank you for permitting me to speak on the
Demands for Grants pertaining to the Ministry of Rural Development for the year 2004-05. My thanks are also due
to the hon. Minister for his sincere efforts to ameliorate the problems and to improve lives of the rural people.

India lives in villages. But unfortunately illiteracy, disease, poverty and other maladies have engulfed the rural
masses. Unemployment in the rural area is rampant. Many villagers particularly in Karnataka have made it a habit to
migrate every year in search of jobs. Now, it is high time for the Centre to find out a permanent solution for the
poverty especially in remote villages.

The Antyodaya Anna Yojana will continue and is proposed to be expanded. At present 1.5 crore families are
covered. They get food grains at cheaper rates. The Centre propose to enact a new law, a new food for work
programme is proposed to be launched in 150 districts classified as most backward and identified as areas in
immediate need of such a programme. | hope at least ten districts from Karnataka will find their places in this list of
most backward districts. My constituency is one of the most backward districts in the country and it should get all
the support by the Centre and then only the villagers can survive.

Boosting agricultural growth through diversification and development of agro-processing is one of the objectives of
the National Common Minimum Programme (NCMP). The Prime Minister in his address to the nation on June 24,
2004 promised "new deal" for rural India. This new deal is not only essential for rural development and welfare but



also essential for achieving sustained over all annual growth of 7-8 % and generating employment. The flow of
agricultural credit is intended to be doubled in 3 years.

* Translation of the speech originally delivered in Kannada.

Indira Awas Yojana (IAY) has been the main instrument to provide housing to SC/STs as well as to the non SC/ST
rural poor. A subsidy of upto Rs 10,000 and loan upto Rs 40,000 is provided to eligible households. The total
allocation is proposed to be raised to Rs 2,247 crore. Sir, through you | request the hon. Prime Minister and the
hon. Minister of Rural Development to increase this amount to at least Rs 3000 crore.

There is abundant milk production in my constituency. Now, this milk is being sent to Mysore and Bangalore. This
very old system of milk trade should change. The farmers are not getting support price for their milk which they
produce by working very hard. Hence there is urgency to produce milk powder, milk ice cream and other milk
products. A number of modern machines are needed for this. In my constituency we have only one chilling centre.
This is not enough. Milk product producing factory with all the modern machines must be set up in my constituency
without any further delay.

Pradhan Mantri Gram Sadak Yojana (PMGSY) is another important programme of the Centre for the rural people.
These roads can link all the remote villages and that would enable and encourage marketing trade, business,
education and other activities in the villages.

It is unfortunate that even after 57 years of our independence the villages do not have proper toilet facilities. This is
a very problematic issue particularly for girls and women.

The Centre has another progressive programme Swajala Dhara through Panchat Raj. This is a very important
programme because there is acute shortage of drinking water in Karnataka as it is facing drought situation
throughout the State for the last 4 consecutive years. We have dug the ground 400 to 500 feet deep to get water.
This is the serious situation. Hence Swajaladhara programme should be given top priority.

Neither there is Sainik school nor a Central school in my constituency Chamarajanagar. | therefore request the
Centre to set up one Central school there immediately.

Another important issue is the involvement of MPs in these programmes. The State officials always neglect the
MPs. In fact while printing the names in the invitation cards for various programmes our names appear after MLAs
and MLCs. Sometimes the local officials like Tahasildar, District Commissioner, etc. will hoist the flag without
bothering to invite the local MP. The Centre should take immediate steps in this regard and see that local MPs are
involved in all the programmes and functions.

With these words, Sir, | thank you and conclude my speech.
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(Interruptions) * &€,

MR. DEPUTY-SPEAKER: Now, Shri Ravinder Naik Dharavath will speak. You give you suggestions in only three
minutes.
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* Not Recorded.
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MR. DEPUTY-SPEAKER: Dr.Vallabhbhai Kathiria -- not present.

Dr. Arun Kumar Sarma.

DR. ARUN KUMAR SARMA (LAKHIMPUR): Mr. Deputy-Speaker, Sir, | thank you for allowing me to participate in
this discussion on the Demands for Grants of the Ministry of Rural Development. | largely associate with the other
hon. Members who mentioned that the elected representatives, namely, the MPs, MLAs, and Members of the Zila
Parishads and Panchayats are not consulted or taken into confidence while finalising the development schemes.
This practice is prevailing all over the country. This complaint has to be solved by an amendment of the rules,
which are involved in this issue.

As regards discrepancy in implementation of the rural development schemes in Assam, it is my experience that an
amount of Rs. 25,000 crore given for the Indira Awas Yojana (IAY) houses in the inaccessible and remote hilly
areas is not really logical. | feel that a minimum of Rs. 50,000 crore should be made available for the IAY houses.
Otherwise, it becomes a meaningless scheme. | am saying this because it takes more than Rs. 10,000 to transport
the housing materials to some of these inaccessible areas. Hence, it is not a very practical work. | hope that the
hon. Minister will definitely consider on this particular issue.

Secondly, the hon. Minister -- we are having a very learned and educated Minister -- evaluated the implementation
of various rural development schemes in Assam. The implementation is very poor. One of the reasons, which | have
found out, is the late sanction of the second instalment by the Central Government. The first instalment goes on
time, but the second instalment is sent only in the month of March because the State Government cannot release
its share on time. In Assam, the rains start in the month of March itself, and the working months in Assam are not
more than five. Therefore, the Rural Development Ministry should tie up with the Finance Department and request
the Planning Commission to cut the State's share at the national level itself; it should not be left to the State
Governments to release their share.

There is another discrepancy in the implementation of rural development schemes. In Assam, though the rice
component under the SGRY Scheme was sanctioned in 2001, it is yet to be released by the FCI to the district
headquarters concerned. Lakhimpur and Damoji districts in Assam are considered to be among the most backward
districts in India. These two districts have also been selected for the implementation of 'National Food for Work
Programme' where the rice component is 75 per cent. Right from 2001 till today, rice under SGRY Scheme has not
been delivered by the FCI to these two districts. In such a scenario, how far this 'National Food for Work
Programme' will be implemented? | would request the hon. Minister to take stock of this particular problem being
faced by these two districts and to ensure that rice is delivered by the FCI on time at the local destinations of the
district headquarters concerned.

The hon. Minister may look into the problems being faced by the Self-Help Groups in the implementation of SGSY
and other infrastructural problems. Most of the banks which are the lead banks, mainly the UBI which has been
designated as a lead bank, have largely failed in fulfilling their obligations. There should be a total review to see
which are the banks which have not been complying with the requirements, and they should be blacklisted, and that
work should be allotted to another bank. Otherwise, these schemes, in the name of employment creation and in the
name of infrastructure development, have become farce as nothing is being generated at the ground level.

Sending of rice is a temporary solution for the unemployment problem, and it is being done at the cost of
productivity and work culture. If there is a surplus in certain States, that surplus is being sent to other States. This
way, the economic situation of the farmers in those areas is not being helped. They are not actually given any
employment. This dumping of surplus rice from one State to another is nothing but a spoon-feeding system. There
should be a clear demarcation, so far as these SGRY and National Food for Work Programmes are concerned. The
cash component should be at least 75 per cent in case of backward areas.

MR. DEPUTY-SPEAKER: Nothing will go on record now. | now give the floor to Shri Madhu Goud Yaskhi.

(Interruptions)* &€



* Not Recorded.

SHRI MADHU GOUD YASKHI (NIZAMABAD): Mr. Deputy-Speaker, Sir, when we are discussing the second most
important Demands for Grants, that is, the Demands for Grants of the Ministry of Rural Development, after
discussing the Demands for Grants of the Ministry of Agriculture, it is very unfortunate that the Opposition is not
here.

As the villages are heart of the nation, the UPA Government has rightly given the thrust and priority to rural
development and rural prosperity by making various programmes of the Central Government more sensible and
implementable.

Mr. Deputy-Speaker, Sir, | would like to mention that contrary to the tall claims made by the NDA Government in the
past five years, the recent India Development Report spells out the state of food security of the poor, which is a
very paltry figure.

Per capita availability of pulses has come down. ...(Interruptions)
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SHRI MADHU GOUD YASKHI : During 1999-2003, availability of pulses had come down from 36.5 kilograms to
28.2 kilograms. In the same period, 47 per cent of children in India were malnourished and 74 per cent were
anaemic. Thirty-six per cent of married women in the age group of 15- 49 in rural areas suffer from energy
deficiency. Fifty-four per cent in the same age group have no access to education. About 50 per cent of pregnant
women suffer from micro-nutrient deficiency.

When 72.21 per cent of one billion people are living in 6.38 lakh villages in India, surely the focus of all efforts must
be the villages. It is also disheartening to know that five per cent of the villagers do not have pucca houses; 25 per
cent have no safe drinking water; 55 per cent have no electricity in their homes; and 85 per cent have no sanitation
facilities.

Alook at the budgetary provisions shows that allocation on rural sanitation and safe drinking water does not exceed
more than two per cent of the total expenditure. There is a shortage of safe drinking water in many parts of the
country, and especially so in my District Nizamabad. Three days ago in my District, a young boy of 21 years was
crushed to death by a water tanker when he fell off from it while trying to take out some water. There are 922
villages in Nizamabad district and in most of these villages people walk about two kilometres to fetch water.

Agricultural labourers get a daily wage of Rs.25 to Rs.30 for their whole day's work. They have to send their
children to work for additional income. How can we expect them to send their children to school under Sarv Shiksha
Abhiyan? Even when somebody thinks of availing of a self-employment programme, there is a problem in getting



financial help from the bank. To release Rs.1 lakh as financial aid, they are demanding the youth to deposit of
Rs.50,000. That does not make any sense. | would suggest to the hon. Minister to issue clear instructions to the
banks that are implementing self-employment schemes to ensure that the schemes are properly implemented and
unemployed youth is in a position to take full benefit of those schemes.

It is also important that the Ministry of Rural Development conduct some educating programmes for the rural youth
so that they can take advantage of them and start some small-scale businesses in the villages.

MR. DEPUTY-SPEAKER: Please conclude.

SHRI MADHU GOUD YASKHI : | would like to make one last suggestion to the Ministry. The Government allocation
to this sector is not enough, we could also tap the NGOs, NRO's the big industrialists and the banks. They do
sponsor different sports and other events and conduct Seminars and other programmes. They can be asked to
adopt one or more villages. The Rural Development Ministry can start a Corporation. The said Corporation can
frame model guidelines for building houses, providing dirnking water and other sanitation facilities.

MR. DEPUTY-SPEAKER: Please conclude.

SHRI MADHU GOUD YASKHI : Special funds should be allocated to the Districts of Telangana area. When we talk
of naxal problem there, the biggest cause for that is unemployment and lack of education. Stress should be laid on
providing employment or self-employment opportunities to the youth there.

MR. DEPUTY-SPEAKER: Nothing will go on record.
(Interruptions) * &€,

MR. DEPUTY-SPEAKER: Shrimati Bhavana P. Gawali - Not present.

* Not Recorded.
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MR. DEPUTY-SPEAKER: Dr. M. Jagannath - not present.
Shri Vijoy Krishna - not present.

Shri Nikhil Kumar - you can speak for only three minutes.

SHRI NIKHIL KUMAR (AURANGABAD, BIHAR): Thank you, Sir. As time is short | would confine myself to making
some suggestions.

First of all, the Ministry of Rural Development has identified certain roads to be taken up for construction under the
Prime Minister's Road Construction Programme.

In my area, there is a total of 400 kilometres of road stretches to be constructed in the next five years, of which in
the first phase, three roads have been identified and the IRCON has been given the task to carry out the execution
of this work. Unfortunately, for some reason, the IRCON is not proceeding with the work. My request is that IRCON
should be asked to take up the work and expedite it.

| seek greater funds allocation under the Indira Awas Yojana and the Shram Vikas Yojana because the present
allocation of funds is a pittance. They will not be in a position to meet the requirements. | know, in the current
Budget, it may not be possible to increase the allocation. But this should be kept in mind when asking for funds
under the Revised Estimates.

The third point is about the Antyodaya Anna Yojana. Nearly 13,000 quintals of food grains come to my Prakhand
under this Yojana. For seven continuous months, the food grains did not reach a Prakhand and the situation has
not improved. Some kind of monitoring is needed to see that this very important scheme works efficiently and some
kind of responsibility should be fixed as to why the food grains meant for a particular block did not reach there.

The next point is about the Kisan Credit Card. BDOs who certify, who furnish certificates, do so in an incomplete
manner, with the result, kisans are made to run from pillar to post for getting their certificates completed. | think,
some kind of centralised instruction should be issued to the BDOs as to what kinds of certificates are required.
They will be required to clarify that the applicant is only a part of a joint family and what is his share in the total land
holding. Unless that is done, the banks will not give any rural credit.

The next suggestion is about the quantum of registration fee for tractors in Bihar. It is very high and as a result, it is
some kind of a deterrent to the kissan. It could be considered to bring down this registration fee. | say this because
Bihar is currently under the President's rule and, therefore, the Government of India can perhaps advise the Bihar
Government to do the needful because if this is brought down substantially, it will be a great impetus to
agriculturists.
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MR. DEPUTY-SPEAKER: Please do not disturb the hon. Minister.
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SHRI M. APPADURAI (TENKASI): It is not working in Tamil Nadu.
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P B fFa® & AR FEl 1 H @A BT HH IHGT FEH AR SN 6 &0 AT S gelfdes ovefea & S ifard g #avaR ok aRd
IRHR, WS AN, TR, ¥4 AN Feey 3ua! <@ fF 98 &1 ¥ suet Frre 8@ ok wd @ ¥ wat @, afeT i # e @ g
S/ F&T @NN B PO A8 A Golcllee Bl el 8, A8 A7 e fhar 21 sAfe 89 S S Ha, dieHd &9 9TEd 8 fb i @t Sver ofiR
TG DI SUETT 3R ITHT TR F HIg B! I STDI AT P BIg Gd1 T8l b | HAS! Mal D O Beglel @ &, q didd ©d &, TAN fog &9
81 € w1 8, fifery e Feem & SR & 8

A AR AT - qHEEA I HSE A6 A A WG BEd § 6 SF@! SuE et 8 @1 S P W@ 7€ 8, THR A H6ee
ﬁwvﬁwﬂ%@ﬁ ﬁemﬂﬁaﬁﬁmﬁ%{ﬂﬂwaﬂﬂmmalmmmﬁ%ﬁ S, ﬁmwﬁwﬁ:ﬁﬁw?lﬁm
qﬁﬁuﬂm‘raﬁmm? gl Ft HE v Ll & Rears e 9w g @ﬁtwﬁ@ﬁ%lﬂwﬁw%ﬁaﬁaﬁm
a1 5| e R 3R e MEhic R T8 @1 &1 T8 d O S96! aar qe 6 i e 7t afe wedRar § o @, 3l &
AR W TSN STErel H1 el 8, 2dicy € 3R gaR (A, for@ss < € df ST! A1 99, & a1 B9 AU e § THH WSS Bl SIS <l
Afep gaH AT Aot B ft offST e We Bt SN 21 8 Tl 8, Bevdl TR 8, Bg Uod W Bl AdY g 8, GdEdt o & st
APY T B, Y PRIEFT 3 @ g 78 owd 21 afes 7z #ft & & Aty vt & Sue Ry, Sgare syarn S|

e R e R gon & e Sue wdl-wd wrtwaa w8 & urar ¥ | g Al @ A § A 7 ot € A 9 v W W erEard v # |

Pax A= e : A 750 St R fren e @t aa s € F S99 @R § gar aea g | R &7 7 @ w9e @ v & fag
Rree warar @, e A wnfia @t 7, g o w9 @ qraa wee Rl gEdt o aar & 7 | A sy wEt off ik st oft ww
forar o | o WAt St 7 wer 5 7w Hed Fwi A aht | AR smuet At forar o e opft 9w SW W PIE wrdardt wE @t wE §

IuTeAs Helgy : Hl 98d el WA © |
1. veEw wEe (e ¢ oy 39 9l &1 Al dve WAy, g9 g H gar g fia #F Sererdt 1 3 engfen dkh #1

AT TR GR - T & et § Hafda 21 g A3 8, M@ B A ® f &1 arht Sueer wxamnl daa art @ afes gg aet Sues a)
ar & 9T @Y Tura BT M gST W SRR Bl 81 v wradl fHRal ureh @ & et §18€) (xaurm)

#t ft. dpcarEt (Aeded) : §9 HU9 TR @ AU U F feATs F off | A & F @ famr vt & WY @ €18€] (@@ur)

Sf. vgEw yue b - Suwe "egy, I & ot & waen AR et &1 gEn R © ek gaw faan wenElt arnftor |ea Ao gl
5920 2faeu crel Ul € 9l W opft Wi Uil B SuciEar & €1 69 TUN TSl TH €, Sl Urdichl ®as €| gD Adold I€ € b gHal qEa H
P9 F FH 40 AR Ul U @fdd w ARyl @g i B 21 e ot avee e e o1 € eiR g ATy ) € ok Fed & 6 O
AT g5 g Ao Aded, wEd Gl Tig @ ol $t M @ 1) wew d g9 <wd § P urawR duE A aRd § iR Sue fg 15 eftew



ot TR H E TEE B fog 30 Wi, M # fier @ wa €1t amerft wew A i W @ AR & Sfter ot @ d wwer @1 e e A
apft AR 40 wfiex ot Suerer T 21 40 iR wrht F SER A wreht fier 2, S F wuet ok e SR otk I A i @1 et @1 e ger
T ¢ IR AR M F| M F arft ff 7 I & wwar o @ 7 apft a% FEa 40 ftex et & w@r wan 21 wed gRen wat § a9 &
SmoAft? we’l & areed ® aver, W ot wew urt & o ster-erer 2 gar #1 farg MiE # g9 oneeft F uw ou oft 7 &1 T &9 =em?
aER @ gRgweit § A @Rl & amday @ @, G il @, g9 T8 gen @ Smem| TE @ @ B @ g ok wafa et
I BT G| THAT aoie & side # gfeg #1721 3gg it 3 M T &1 §mer & a1e Riel e @ e & ffta & R
Arerer, gifieEE ok 24 W TR €, S T B AR 21 o 9w & Areriel iR HUn TR s e oft fifa 21 o 5w wHwn
3

9 3y fteror fram 8, Smew < 21 R @ gArD § 5 e | ot sRife gaa ol dia € see a9 I @ o € siR R @t
A & ot @ R 3 77 o §) R 1w § ofie gaw 8, SW e # o1 wd-ame e wv | welikigs god o sy weE, e S
W B Y 3R Al § 8| 9H U B g A eSSl f 8 Wl 81 TG @1 78 € wed 6 @ o 1 3 sgE o diek MR g o
2| 2 9@ 16 BIR & oA gdlcu Ul € Wgi &l RS 8, Hel ATUS 8, Hal Agec o, Hal il o, Hel daiRad HoHg+ & A
AEESTEe HAHIE B, B8 @ Ut §1 W & PR dRed gare § T anig art g 21&€] (aum) g wieh T arex fage
Ten o, s

stafa Accelerated Rural Water Supply Programme (ARWSP) s iR Tasiel €1 Areie gers o & 81 S69 10 wfewa faean
SAT B 1 ¢ 3R 90 BIEd! ARG WPR | H S M <@ @1 g1 Sua I Ab § @ & 8 @ 2 afh J8t $E wwar g} 10 gREd
af¥ s B @ 7 €, a8 I/ Ao & srataae e smom S€] (rawum) woita wiht b arer e d e wafes g ol 5@ gy
TRER 7 g B AHq A o1 @ 1| e 59 e forn 21 9w 7' or & R s § urit Y Sueeen wd 2, 200 R, 500 TR,
1,000 FRF B TS €, 91 AT BT Hied # 9071 7 € ST THST T FHT FAE TE B FAAT 1 I THR HSiee g7 4R
T B WRER g Y B 99 Rarga famr 81 @ s 7 wenfa ¥ & 81 38 Suwedt F 21 o@ ast @ o W, @@ |9 dfane A
o WG| A e ot dhear i wia Saeradc HAt @ €1 9 avER aden ad & # Feen aedn g 5 9 € aw umdl & weR 81 e,
3T 7o, @M, ORI, SR WY AT 39 & el R A urht Y &t @), urh orgE @), S Wl Aot B dratEae 89 @A o W@ 2
sﬂmw%ﬁﬂﬁﬁaﬂmmﬁlmﬁﬁmmmﬁmmlW@mmmm’ﬁma?mwam T & ST

3T W, TR, A IR B FqYA o B g B A o § AfT s 7 a5 et TEH e 16€] (sgaum)
it gferara e : qer w50 F fam o § @ @ feum aie Ryl oy f S wve aie dfRIa€] (aaum)
MR. DEPUTY-SPEAKER: Shri llyas Azmi, please do not disturb him.

3. veEe HET fhE : o 14 Aroemeit @ AR F g 8, gafery we ¥ Farg]

PO HTH e o Rere - T Ama€] (Faum)

SHRI G. VENKATASWAMY : Sir, | am on a point of clarification. #=ft sft % ¥sw fan 2 & 340 713 3iR 370 Fs @t [
AT TH S ATE E, T T AT & € 8, T§ TV I8€, (aur)

MR. DEPUTY-SPEAKER: Shri Venkataswamy, please sit down.

o1 YgEy waTE g - g6 g fQEn € &y Suns A #opdt & forg T 81 o @i | o Wig df 9% dfade # of S| W e g
gl # 8 8, SHs HHY BT go- &9 TEl <), olfd & e 3 <1 &€ ()

MR. DEPUTY-SPEAKER: Shri Azmi, please do not disturb him.

1. YEEY e 8T - e EeeE SR - et 3R urETn & R § feen R wan @ 5 31 A, 2006 96 R A R ey €
R €, Wpel, dletw, Mg Rrerey v 7 oiffErd w0 @ urft sfik urarn @t araven &yt & Wl

AT W @A g9 S| 9 Fed UrE B Afenn 3R ST TRATA SIAE] 30 MEE B A ES B TR A GTET g9 hd 8l 89 31
ATd, 2006 ¥ AT WM arel &l ¥ 31 A 2006 TH &9 VI BT B G BT & T A8 fs RbE b1 drewzerE ¥ T A B
St 3T W Bt ATHR ATE B {HAT £| T8 THD d8d 10 AT 15 I SIAd Ui Fe & 3ie% U@ B9 o ol §9 a9 H T I
RGN qgd M =ell Tt § ofk $8 I W g v @ Tt £ o ReE & FvewssEE & fav 100 wiwd @t 9 % W@ 81 o ofe
Rer 8, TReM oHF 8 § oS © W% e © Y& dTcll ofs 8, SHH &9 Id WYhRI @1 dRER fReEd 7 21 39 HE9y # ' Wy,
fafed ok wRat Saavdic fifeed @ oima @t 81 g1 d46E &1 M e F9eE i 8 991 @ R B diviee STRaes 3 i 31 Bl
3t ureit R, TS & JRET @1 W EW Bihd S O @ | I8 HE IR, Tl D ARG B, T B FeAw-AuQ@Aq § Gl SrimE B
AN FRA 3R IV TG 3R NI TH uga B T BIRE I ® &

$feRT AT AT & aR # gET A Al A AT SOl 8] TE $¢ IS URIR SR ¥ A U € e uE e & fag e A8 81 7 @
Frf-3iEt # wd &) 97 T e & forg AH e 21 3t B9 15 o tRan & farg 'R @ @ €1 2000 S YA B guic SUE" H gHA
fea | 2500 FIS A FI I B &1 TH A A1 27 A FAS 30 B gy a9 A g & 899 FEl T ¢ 6 $7E ok It § g & forg
Y JEIE AR | A TRE A9 A € S B uRaR T R B @ ® €1 15 A Al & AU o7R &R | W) I S Al g6
10 I | AT &) A 10 @ @ WA # g A @ @ 2 = o 2 5 o e g x| o ghie v Teem R e v
g forn S|

A Fafor § oft wer T @ % 60 ama afoRem wam AR Tt & iR & T €1 WRa o d 7 FTwe gy -wer w3 AR wew



AT & e Y TR B @G F UG dlel Ta Dl AS1, ORI, S8l fiF & I I STASl el & @T I[YE I g, &1 F 16 TAR
e ¥ yg urt @1 yEy e iR fown, TEl @ v e @1 gaem aven wifehs s it glie @1 A ) o @ g1 st e sede o
aE | B @ 2 6 3y A-ud Hugd Wi agd | A & A T Y | A aret g2 § 985 21 st orid et A v @ O 6 A
FT & A1 1T THST Jae DIY| &7 15 TG D Ha T GBI 31 Hel & 6 s o= & o ot ok om gaeht ot 7 Tt &1, S+t
Fa g 3R ¥ AR o), S¥ QR SRY e @ ded Ae™ @ Ran 9| it wow wvent @ g e R € 5 et e N awi §
g e A Y| BH Hasd Aeide sV Al g w1 2 6 O e & =R F o1 ol 2, @@ fAu= 81 9 8, ¥ qdA 8 e
2, a1 W el &t I | S Refies werar ea et 8, 38 fiel| i ariior fea @ &1 e 9 3RY W gia a1 R 9, sad
WA B AP TR T B 2| @ WG Al 1 ge AR e € 6 et el e o el 2, @8t gia g @1 W F g%
gon & & =1 7' @ SH B 2

HE 4T A8 W & S @ R g9 B9 1l ave ¥ 3 19 A, oRa Sgervie sanf @t W € iR WY T @1 Hare |RT Y Se g
A ATl |9 U & g S8R 7a= aren |HF 8rT | SHe forg dfer gdfEen, dfer die dneme, dfer d-orie gie uiF gRar # g9 $ar ¢
& AR W IR R 9y «iik g8 Rees Saaude U, mmmmmmmqﬁmmwa@@m It
s Sdfie A 7 Saerwie wriwa Rateht Ao & W & TR ¥ A vt @ g e @ ST gors § wet @ @t w8, @
<ret #ft 3 B Ean €, F@ at & urf B R A1 I, HH A Feg o g, IS Ao gy i | 7 ¥ 7wt 7 & s, swa
PHRETEIT BROAT AQT | TAR A7 BIGHH U1 & Fifd g & Q1 8T 7a9 & {HE=1 8| gafeg ot & & &9 & & 81 oY 8k S
TR HEATETT B §H TR A 14 A0 A0 FH 31 81 T a8 F S=1qurl S 8, &l B e o 3R R F @1 gHN s
2| S WegTe T € g el gud # SAH! o fAe 2

st gferara el - 5t &1 freran ft & 7 &€| (araem)
MR. DEPUTY-SPEAKER: Please do not disturb.

...(Interruptions)

ST, veEw wae fhg : v awre go do A, S Te e, 60 af W IR €, SB! g6 Y Aol & srta gee frerft e e #

g1, 3 U9 A At 81 S SRR g, mﬁa%"réﬁﬂ'ﬁﬁa?ﬁ% B B | TS A% URAR FRE Ao 8| 39 Aty e aRi
mm%@'ﬂﬁtﬁﬂﬂgﬁaﬁrﬁwm% mwooomwﬁaﬁaﬂmﬂﬂ%mﬂﬂﬂﬂﬂﬁmﬁﬁmmwwﬁmﬁ$ﬁﬂ?ﬁﬁ
@ Heu # g dop A | AV wol B e forud § oft gfte e € 5 g W o w@et 21 gafag A et @ e omefer @

fra€| (zaam)
MR. DEPUTY-SPEAKER: Do not disturb.
...(Interruptions)

ST, YeEy wuE [ apl g9 g9 € 6 ga-gdl Gue Fon 81 g 3t Frnett B IR A @ B @ g #ER 40 st €t
AR & A 15 Rrel qea § 39 Fa ¢ & FRa Savic ] &1 _E A & et § 9 0 HF 10 @1 F1 G0 39 @ TR I
ot sremar g SRET TEl # WG ofv e 6 tor e @t Fomg B9 @ @ <@ E) a1 ek o axeRi #t g wen § ?
Tt Tl @ weE @t I F wErEar SR @ S S ORBR T 8 R SHA S A T8 81 T vy o @ f gy @ e e
| H A HHAT| TH IO Pl 89 1€ @ 8| el 0 & |rer AgurE 78 fan smean| TEl &1 R wial &1 e oW 8@, g6 W g e
4| qeufd St &R we w3 St Bt we 3R S Ry guR wine fAifts g & i stk weren W St & g9 W TR S|
TR A T B, S g, T Pt @ B g wf e @ TR U6 W N A A8 A% wadl 81 39 @e ¥ a9 A
T B FEAN W, A S AN A SR IS ¢, T HE T Fedl (5 o9 Jrerl & SharaEs /o fares € 59 o, e e & & el
a€| (Faur) ¥@ <o 89 | FHfay G A aqedl 9 g9 oA & 6 S gw aoie 8, g aika [ Sy i wwai-ar # o
TH R TE FYfE B IR A R Sd| T 3R 3BT gem & Rael a1 3o & e RS ged @ Iy gHY ‘U B He 2 10
o A B fREie & qafa® SR IurEs areft o & Y ok te SRS Al B {QEET & gR1 uEe arell o & Sy ek 9t §6 |
fores faran wmgl S 6t <@rt 7 frera @ 21 B e & g foran-ud@t @5t 21 800 1 @t Iy 2, TaSigHar, W@l S arfior ¥
RITR Ao 4 & R wRemrR g

AEIGY, THY FRISR g | SRl B ¢, d% | o1 o S9& gR1 Sarfad 9 & 9-fde & ol § d99 &1 ga=e 8ol ‘T st
oAl HUTe Bt R | A a1 1| HRa A’ 40 S{areY el A8 St & SAfeqd ¥ Wi #He # sifor fhan a1, S8H 4.50 HUs
Y 1 I g1 T TER ' w1 v o el g # A R T o, IuH U ws wUT W a1 @t (st g1 S e ot wsh
St wer @ % arftor SRl @ forg wrafén #t sygwen # WY @ T wSfen P M FrRen IR W F Ma B gN IeArfed WA o9 J@-fagy
@ Jo A Sm @ T B A Bt srEet gerft| weE, A Ao Td@-aEt ger, WAl @ e F ok Wiy @ g g @t o
@ | AT Al B WEAN B @ g7 et B 36 FeR | gdl I HWHa T8 8| §Hig A AEl o1 Gedn iR i e
TES | T 7 IO DI HEET ST 9164 & arfd e 3R ST AfRIT BT [ DR 8 q |

eIy, $81 A@l D A H B! gas o §Y I T Bl g
=t gferara st - weigy, # sus 7w [ AHE w3 St 3 wE e € o wver gw Ry gr 49 @ SR uqw A e @ gk
3 W BUST ST SN BT WU o I8 8, Afdp wiwmal @ foy Wl sgawen 78 21 g A% oy & 5 w5t Sft st & wew # 7w wyon
T [ TAF AES 39 47 F [P TR VST T BT FAIA § D |

SUTEqE HeElgd 3ol off, $IAT 39 43 eyl



st <ft. et : dEigy, W3 St & o™ W T A F UF T S 30 Tt 2| TIEY IRER S SEBTA ¥ GAEd T HAS@ oS
T«‘?ﬁﬁﬁ Wﬁ'@ﬁﬁﬁgﬁm%lm@aﬁyﬁﬁm%%ﬂ%maﬁwﬁwﬁ%mﬂwﬁmwﬁwmﬁamenl
721 g9 B & 6 i A oret e | R wrs @ gEr Fml  wrgad e o @ E

YIS Heled : 3F 8, HUAT A9 d3 Sy

st gferara smwHt : w3t off, smue ARy 3t S ¥ ik U fraa o S &, e U g1 o Ry o <@ 4T @Y w7 sifdeeTRa,
ATl R AR B R G o[ DI O W 2, Y IHH W T g PR @ €7 39 ¢ D Vb D N0 3D 3R F BIE H91 HeH I ST
@Ryl

MR. DEPUTY-SPEAKER: A number of cut motions have been moved.
...(Interruptions)
MR. DEPUTY-SPEAKER: Now, nothing will go on record.
(Interruptions) * &€,
MR. DEPUTY-SPEAKER: Shri Azmi, sit down, please.
<1, vgEy uae (4 : e @ Bt Reder® o At wgw @t st 21 e ot e gu Rreerd @ gu Sl

=t Flerara w38 e $ ¥e ARl & fAeg wiwe & @ wx @@ €7 F & Wil 3 wie $ Thd 87 R ' I A
AR FR Y TS € A & 9 wEis o it wfw § ot e

MR. DEPUTY-SPEAKER: A number of cut motions have been moved by Members to the Demands for Grants
relating to the Ministry of Rural Development. Shall | put all the cut motions to the vote of the House together or
does any hon. Member want any particular cut motion to be put separately?

SEVERAL HON. MEMBERS: Sir, please put them together.

* Not Recorded.
MR. DEPUTY-SPEAKER: | shall now put all the cut motions together to the vote of the House.
The cut motions were put and negatived.

MR. DEPUTY-SPEAKER: | shall now put the Demands for Grants relating to the Ministry of Rural Development to
vote.

The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in
the fourth column of the order paper be granted to the President of India, out of the Consolidated Fund of
India, to complete the sums necessary to defray the charges that will come in course of payment during

the year ending the 315! day of March, 2006, in respect of the heads of Demands entered in the second
column thereof against Demand Nos. 79 to 81 relating to the Ministry of Rural Development."

The motion was adopted.
MR. DEPUTY SPEAKER : The House now stands adjourned till 11.00 a.m. tomorrow.
21.06 hrs.
The Lok Sabha then adjourned till Eleven of the Clock
on Tuesday, April 26, 2005/Vaisakha 6, 1927 (Saka).



